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CENTRAL ADNIN Isr RAT lYE TRIBUNAL 
ERNAK1JLAM B1NCH 

0. A.NOs.2034/93,2233/93,11/94, 60/94 
280/94  and447/94 

Tuesday this the 5th day of April,1994 

•CORA 

Honble Mr.Justice Chettu.r Sankaren Nair, Vice Chairman 

Hon'ble Mr.P.V.Ven}catakrishnan,Adjnjnistrative Member 

0, A. 20 34 /93  

 Bindu Rathekrishnan, Casual LD Clerk 
Passort Office,Kozhikode. 

 Beena N.K. -do.. 

 Ariitha Kumari NIK -do- 

 Ramadasan T.. -do- 

 Venugopal -do.. 

 Ajaykumar NK -do- 

 Reeja V -do-. 

8, Reena -00- 

 Bindu M -do.. 

 Pankaja O.K. -.do- 

11 • Baby Shy 1 aj a ..do. 

i2. Syarnala E .4o-. 

 Aji Rani -do- 

 Geetha N -do-. 

 Sheeba K -do.. 

16 • Sob han a V • ..d o- 

17. Ju.nrii Susan -do.. 	 -Ap1icants 

BY Advocate Mr.M.R.Rajendrafl N. r. 

vs. 

 The Passport Office Kozhike 

 Urin of India, 	represented by 
Secretary to Governinit of India, 
Ministry of Exte..rnal Affairs, 

'NW Delhi. •...Resporxlents 

(By Advocate Mr.Mathew G.Vadakkel, ACGsC) 
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O.A.2233Z93  

Radhakrjshnan E.K. 
Eranj idiku2h iyil, 
Kurinainngalem P0, I<ozhikode. 

Babu K, Kaniathporili1. 
Nenrnjnda P0, Kozhikede, 

Krishnandin KP. 
Kudelpurakkal, P0 Maririur 
Kozhikode...573 329. 	 ... App1icant 

(By Mvocêt Mr.M.R.Rajendran Nair) 

V. 

The Passport 0f.icer, 
I(o zhikode, 

Union of India, represented by 
Secretary to Government, 
Ministry of External Affairs, 
New Delhi. 	- 	 ...Respondents 

(By Advocate Mr. C.Kochunni Nair, SCGSC) 

Udayarej Janardhanan, 
29/1872, Pipe Line, 
PC. Kuthirvattom, I<ozhikode. 

Sheeja T, Edakkad P0 
West Hill, Kozhlkode. 

Leena K Koduvelly Vayal 
B.G.Rcd, PO.West Hill 
Kozh ikode. 

Rajesb C, 
Edacheri Meethal House, 
Chevarambal am P0, Kc,zhikode. 

5, Anil Kumar K, 
Karlycri House, Mokavoor, 
Eranhjkke]. PC, Kozhikode, 

6. Girish Kumar A, 
Kolangara Parambu, Meathara, 
ur.lvayurapan College P0 

I<ozhikd. 

7 • Radh akE is hn an C. K. 
Chettiyarukandy, PC }(olethur, 
lCoahikode. 

T.R.Joby, 
Macheri 1-buse, Madurevanam R d, 
Civil Station P0, Izhikode. 

Manohran M, Edavalakandy House 
PO.Mayanad, Kozhikode. 

Jayaprakasan TP 
Munderl. House, Nellicode PC 
Kozhikode. 	 contd.... 
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Geeja K.C. 
Pararnbath House, Near 4th Railway 
Gate, I<ozhike. 

Snt.Sathi A, Sathi Vihar 
Nadakkavu Cross Road, 
(ozhikode. 

&nt. Bindu K.°. 
Shanthi, Near riuthappan Kavu, 
Kozh ikode. 

Kurn.$heela K, 
Manassery Paramba, 
P0. Gov  indapu rem, Ko zhikode. 

Kurn Vijay V 
Ambazhapurath House, 
PD, Mankavu, Kczhikode. 	 ... . Applicants 

(By Advocate Mr.M.R.Rajidran Nair) 

V. 

1, The Passport Of Elcer, Kozhikode 

2. Union of India, represented by 
Secretary to Government, 
Ministry of External Affairs, 
New Delhi. 	 •...Respondents 

(By Advocate Mr. K.Karthikeya Panicker, itCG) 

0. A. 50/94 

P.P.Prernarajen, 
Pararnbath HOuse, P.O Makkada, 
Kozhikode Dist. 

R,M.Sredharan 
Puthiyedath Perwnbath House 
Pathiripatta P0 
Via. Kakkattil, 
Vadakra. 	 • .Applicants 

(By Advocate Mr.P.V.Nerayanan Nambiar) 

Vs. 

The Passport Officer, Kozhikode. 

Union of India, represented by 
Secretary to Governmeit, 
Ministry of External Affairs, 
New Delhi. 

(By Advocate Mr.C.Kochunni Nir, SCGSC) 

. . . . .4 
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O.A.280/94 

Usha Kumari K.T. 
Chuttadi House, 

-' 	PC. Irivallur, Kozhikode. 

Lalitha T. 
ovinda Nivas, 

Ktzhakkurnrnuri PC, Kekkodi 
Ko zh I kode. 

Ajil Das N Nariyate House 
Olavanna PC, Kozhikode. 

Beena P, Paloli House 
P0. Kannadipoyll 
Balusseri Via. 
Rozhikode. 

5, M. Sun ii Kurn ar, 
Maroli House, 
Morikkara PC, Kakkodi 
lKozhlkode. 

V.Ajish Bab2', 
Ajay Nivas, 
Near Gandhi Ashranam 
PC.. Malapararnba 
ICozhikode. 

C.PManoharan, 
Chonarn Peedikayil House, 
Edakkuln, Koyilandy. 

S. P.K.Babu, Panlkkornkandy House 
Edakkulam, Koyllandy. 

9. P.Mohanan, Shobha Nivas, 
Rarnanattukara, Kozhikode. 

ib. C.P.Rerna, Chevveriparayil HOuse 
PC. Kannadipoyll, 
Balusseri, IKozhlkode. 

11, P.IIini, Puthancheri House 
BC Road, Cheruvannur, 
PC. Fero1e, Kozhikode. 	 .. ..Applicants 

(By Advocate Mr.Shafik M.A) 

Vs. 

ThePassport Officei Kozhikode. 

Union of India, represented by 
the Minis.ry of External Affairs, 
New Delhi. 	 ....Respondents 

(By Advocate Mr. C.Yochunnl Nair, SCGSC) 
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O. A.447Z24J94 

Anoop Babu K, 
Sangeeth, 2/99, Theyyampady 
Poyil Nilam, Eranhipalam, 
Ca licut . 

Mridula P, 
Poolakkottumnal House, 
Karuvissery PO D  
Calicut. 

Anitha C. 
Chnbil House, Karapararnba PC 
Calicut-10, 

Santhoshkurnar P 
Pandiadth House, 
fizhakkummuri P0 
Kakkodi. Via. Kozhikode. 

Nisha )e4.A. 
Alerichery House, 
Florican Road, 
Civil Station PD, Calicut. 	....Apollcants 

(By Advocate Mr.M.R.Rajidra ri Nair) 

Vs. 

The Passport Of Ziceij }ozhikode. 

Union of India represented by 
the ..ecretary to Government, 
Ministry of External Affairs, 
NCW Delhi. 	 I ....Respondents 

By Advocate Mr.Mathew J Neduinpara, ACGSC) 

ORDER 

CI-ETTU R SAN KARAN N AIR (j),  V ICE CHA IRMAN 

Applicants herein are casual employees 

working in the Passport Office, Kozhikode. They 

challengean order dated 6.12.93 terminating their 

services. 

2. 	After the matter was heard at some length, 

counsel appearing on both sides came out with an 

agreed formula. In view of that, we consider it 

• • • • •, 6 
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• 	 unnecessary to go into the merits or express any 

opinion on the merits. We record the agreed formula. 

It is agreed that: 

The work requirements of the 1<ozhjkod, 

Cochin aid Trivandrurn Passport Offices 

under the Union of India will be assessed 

by the department and they will engage 

casual employees to the extent necessary. 

A common Seniority List of casual employees 

working at Calicut, Cochin and Trivandrum 

Passport Offices will be •.reared, ranking 

them in the order of their length of 

service/number of days of service put in 

by them as on 6.12.' 	(which Is the date 

of the Impugned order. Caial employees 

will be enaged from this list and they 

will be engaged on the basis of the priority 

of thdr ranking in the list. 

Though the Passport 0ffice/Offices of 

Cochin md Trivandrum are not parties before 

us, counsel for Union of Iniia representing 

these offices submits that Union of India 

is agreeale to maintain a common Seniority 

List and make appointments from this List, 

which will be prepared on the basis of the 

length of service/number of days put in by 

the caal employees as on 6.12.93, a 

already naticed. 

Casual employees working in the same category 

will be paid the same daily rate of wages 

(exaple, all Clerks will get the same wages, 

and all Peons will get same wages). 

. . . 9 .7 
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We record the subarissions and direct the 

parties to êblde by the agreement. We make it clear 

once again that we have not eressed any opinion 

on the merits. 

Applications are disposed of as aforesaid. 

PP-rties wU) suffer their costs. 

Dated 5th April, 1994. 

CHETTUR sz.1:ARAN N:R(J) 
ADrBUTRA1'1VE MEMEER 	VICE CHL1'iJd 

k s5 4. 

r 


